¥

Declaration of Assets and Liabilities
vear Q4N 20
LCALLAS L KO AR, sonjdsughterwite of AT E. TDOMANTRAM,
1ged... 5' s yE@rs, belonging to ’B L— g S —P
service and presently working as QEE)GE. AT TE N:DLNT ‘5\2-&1::? ER-

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A,
(Assets In joint name indicating the extent of joint ownership will also have to be
given)

Sr. Description Saif Spouse | Dopendant-1 | Dependant-Z | Dependant-3
No. Na Nmal( I‘!n_;'n:( Eﬂa;’ |
(i) | Cash ! y K\ ] UM <

i joog-| Aeco— | 2eo — A-\_vc—-

(il) | Deposits in
Banks, Flnarx:ial
Institutions And -

Non-Banking 5000 5000"' IOOD" ‘2/00“ 900-
Financial
Companies

(i) | Bonds,

e et NILT NIL | ML ] NIL | NIL

companies

(Ilv) | Other financial
institutions, Lt C

s posal |usoood NIL | NIL | NIL | NIL

Policies, etc

5,000

(v) | Motor Vehicles HoNDA

(details of IL NIL [omNE | NIL
w m:e:m()w N \ MoTercy N :
vi) | Jewellery (glve

; p 0

Rotre NI |gogn| NIL | NIE | NI

value) 2 50,000

(vli) | Other assets,

suchasvates | NIL | NIL N\L NI NIL

of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee,

C\“!" ON2T” ooy



8.

[Note: Properties in joint ownership indicating the extent of joint ownership wil
also have ta be indicated]

Sr.
Mo,

Daseription Self

Spousn

Dependant-1
MHams

Dependant-2
Hame

Dependant-3
Ete. Name

(i)

Agricuitural Land
- Location(s)

Hame(5)

- Survey number(s) | N|L ]\J \L

- Extent (Total
measurement)
-Current market valug

Wi

WL

NIL

(i

Non-Agricultural Land
- Lacation(s)

- Survey number(s) N“__ N\L

- Extent (Total
measurement)
-Current markek valug

NiL

NIL

NIL

(i

Location(s)

value

Buildings (Commercial
and residential)

« Survey /door N 1L N s

number(s}

- Extent (Total
measurement)

- Current market

NIL

WL

NIL

(iv)

| measurement)

value:

etc.

Houses ! Apartmenbs, Bﬁ_.

Y

- Location(s) PHT il

- Survey fdoor
rnumber({s)..
- Extent {Tatai

= Current r‘nariwt‘

|-5gTHe

P

NiL

NAL

WNIL

v)

Others (suchas WiIL| NiL

interest In property)

“NIL

vUL

NIL

(2}

instltuunns and gavamment dues:-

1 give herein below the details of my liabilities / aveftfues to public financial

[Note ; Piease give separate detalls for each item)

sr. Description N;m# & eddress of Bank / Amnunt putstanding as
Ne, | Hnunchl Inw;u:inns{s) ! [T PR NS
3 : ent (& -
(a) (i} Loans from Banks S10) l ANt 22, 00000 —
{i} Loans from financlal - oo
institutions "?‘E‘?ﬁ\j}' bpoo

(i) Government Dues:
(a) dues to departiments
dealing with government
accommodation

NIL

DUE-)(,00000—

(b} dues to departments
‘dealing with supply of
water

NIL

NIL

{ {c} dues to departments
dealing with supply of
electricity

NIL

NIL

831 M) 27 eex\\\<_




(d) dues to departments
deallng with telephones \\l \ L‘ h“ L—-
(e) dues to departments

dealing with government

transport (including N ‘ L- N l 1——
aircraft and helicopters) :

(F) Other dues, If any N ‘ i N i

{b) (1) Income Tax including
surcharge [Also indicate
the assessment year upto B
which Income Tax Return \.Q\,\ TR 9Q9H N \ }——
flled. Give also Permanent
Account Number (PAN)]
(it) Wealth Tax [Also
Indicate the assessment N N
year upto which Weaith l L" 1 L"
Tax return filed.]

(i} Sales Tax [Only in

case of proprietary N | L N | ]_.

| business]
(iv) Property Tax N\ L
C.  Personal Detall
GBF/CPF/PRAN No, :- [ Te i |

Gender 22 m (M/F)
Date of Birth = Lc’l 6 l Cﬂ\ I ;—IO f—":} [ ﬂ {DD/MM/YYYY)
g ke 4 (A1B/C)

Cadre - | C l

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretarlat Service efc.)

Home District i | . ’p P\—‘"‘: “ﬂ _]

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature ..., & Q.i\ \i\- 83“! qm i

Name of Employes: Kﬁ\l—f\%\'\)ﬂ\)\“ F\T{

Plam:ﬂ?.ﬂxrﬁﬁ DestgnatlonQF‘E\c-E'?\T.TENtDEN
Date; 020 01 204X Department:.-2:. k. D S TRATINA.
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribad format.
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